
 ४  Matters  Under

 Therefore,  the  Union  Goverment  Is
 requested  to  allocate  the  necessary  funds
 forthe  aforesaid  projects  and  expedite  work
 on  them  and  dedicate  them  to  the  nation,  at
 the  earliest.

 (lv)  Need  to  supply  adequate  quan-
 tity  of  soft  coke  to  Uttar  Pradesh

 SHRI  RAJENDRA  AGNIHJOTRI
 (Jhansi):  Mr.  Speaker,  Sir,  forthe  past  6-7
 months,  the  centre  Is  no  fulfilling  the  soft
 Coal  (for  domestic  use  ।  requirements  of
 Uttar  Pradesh,  which  is  distributed  under  the
 ‘Consumer  Commodities  Act’.  As  aresutt,
 the  weakersactions  ofthe  society  are  facing
 untold  suffering  and  there  is  growing  resent-
 ment  among  the  people.

 Therefore,  |  request  the  Union  Govern-
 ment  to  increase  the  quota  of  soft  coal  to  the
 State  and  ensure  -  Supply.

 (v)  Need  to  provide  more  rail-
 way  facilities  at  Bareilly
 Junction,  Uttar  Prades

 SHRI  SANTOSH  KUMAR  GANGWAR
 (Bareilly):  Mr.  Speaker,  Sir,  Bareilly  is  a
 majorcity  of  Uttar  Pradesh.  Alongwith  many
 major  industrial  establishments,  the  Zonal
 head  quarters  of  the  North  Eastem  Raitway
 ts  also  situated  here,  but  the  railway  facili-
 tles  are  inadequate.  Although  the  attention
 of  the  Government  was  drawn  repeatedly  to
 this  problem,  no  effective  action  has  been
 taken  so  far.

 1  request  the  Union  Government  to
 issue  the  necessary  order  for  providing  the
 following  faciiities,  taking  into  consideration
 the  requirements  of  Barelity:-

 ।.  Barelily  should be  linked  by  trains
 going  to  Bombay  and  sath  India.

 2.  The  reservation  quota  for  all  trains
 passing  via  Barelity  junction  rall-
 Way  station  should  be  increased  in
 proportion to  the  requirement of  the
 cty’s  populace.

 ०  18,  1914  (SAKA)  Rule  आ  46

 3.A  computerised  railway  reservation  of-
 fice  should  be  opened  at  Bareilly
 Junction  railway  station.

 4.  The  Bareilly  junction  raitway  sta-
 tion  should  be  modernised.

 5.  An  overbridge  should  be  con-
 structed  at  the  Bareilly  Chaupia
 railway  crossing.

 6.  The  Janata  Express,  kisan  Ex-
 press  and  the  Delhi.  Palamau
 express  should  have  halts  at  the
 Nagariya  Sadat  and  collectorgan;
 railway  stations.

 7.  The  Allahabad-  Dehradun  link
 express  should  be  diverted  via
 bareilly.

 8.  TheBareilly  kathgodamiine  should
 be  converted  into  broad-  gauge
 line.

 9.  Acommercial  complex  should  be
 buitt  at  Shyamganj  railway  station
 which  15.  situated  in  the  centre  of
 the  city  and  is  no  more  in  use.

 (vi)  Need  for  early  completion
 of  Lilajan  hydro-  project  In
 Blhar  ...  +

 SHRI  UPENDRA  NATH  VERMA
 (Chatra):  Mr.  Speaker,  Sir,  the  Chatra
 district  of  Bihar  is  avery  backward  area.  This
 area  with  a  predominant  population  of  a
 Scheduled  Castas,  Scheduled  Tribes  and
 other  weaker  sections  of  the  society  netiher
 has  any  major  industrial  unit  nor  any  other
 industry  to  provide  jobs  to  the  unemployed.
 The  land  rarrens  barren  due  to  lack  of  Irriga-
 tional  politics.  Few  years  back,  a  proposal
 to  bulid  Lilajan  hydro  project  was  mooted,
 but  itis  yettobetaken  up.  Once this  project
 is  completed,  है  would  make  68200  acres  of
 land  arable  for  kharif  crops  and  22000  acres
 of  landcultivable for  Rabicrops.  Atthattime,
 the  project cost  was  estimated  at  Rs.  32.92
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 crores.  On  october  18,1984  and  October  22,
 (991  the  Central  Water  Commission  raised
 some  queries  and  the  State  Government
 has  answered  most  of  them.  The  remaining
 answers  can  given  only  after  the  project  is
 given  the  green  signal  by  the  Central  Water
 Commission.  ।  urge  the  Central  Govern-
 ment  to  expedite  the  work  on  the  Lilajan
 Hydro  Project.

 (vil)  Need  for  early  umplition  of
 alleppy—keyamkulam  rali-
 way  line

 [English]

 SHRI  THAYIL  JOHN  ANJALOSE  (Aliep-
 pey):  The  Railway  Minister  had  promised  in
 his  budget  speech  that  Alleppey-kayamkulam
 railway  line  would  be  Commissioned  on
 March  31st,  1992.  But  the  work  still  remains
 to  be  completed.  The  Railways  are  of  the
 view  that  some  important  roads  which  inter-
 sect  the  proposed  line  should  be  closed.  ॥
 the  Government  build  some  level  crossing,
 this  problem  can  be  averted.  |  would  request
 the  Central  Government  to  complete  the
 work  on  this  railway  line  expeditiously.

 (vil)  Need  to  provide  more  funds
 to  Bihar  Government  for
 modernisation  of  Sone  Ca-
 nal

 {Translation}

 SHRI  TEJ  NARAYAN  SINGH
 (Buxar):  Mr.  Speaker,  Sir,  the  condkion
 of  the  Sone  Canal  in  Bihar  is  very  bad
 its  banks  have  collapsed.  Even  Its
 ‘Nallahs’ and  embankments  have  given
 way.  है  Is  very  much  necessary  to
 rebuild  the  sone  Canal.  Last  year,  the
 Union  government  granted  Rs.  21crore
 for  the  same,  but  It’s  too  Inadequate.
 Therefore,  |  urge  the  Central  Govern-
 ment  to  allocate  Rs.  2000  crores  forthe
 modernization  of  the  Sone  canal.

 {English|

 MR.  SPEAKER:  The  House  stands
 adjourned to  meet  again  at  216  P.  m.  today.
 [English]

 MR.  SPEAKER:  The  House  stands  ad-
 journed  to  meet  again  at  2.10  p.m.  today
 13.09  hrs.

 The  Lok  Sabha  then  adjourned  for  lunch
 fill  ten  minutes  past  fourteen  of  the  cloca.

 The  Lok  Sabha  re-assembled after  Lunch  at
 eighteen  minutes  past  Fourteen  of  the  Clock.

 {SHRI  SHARAD  DIGHE  in  the  Chair.}

 DEMANDS  FOR  GRANTS  (GENERAL),
 1992-93—CONTD.

 Ministry  of  Rural  Development;
 Ministry  of  Food;

 Ministry  of  Agriculture;
 Ministry  of  Civil  Supplies  and  Public

 Distribution

 [English]

 MR.  CHAIRMAN  :  The  House  will  now
 take  up  together  discussion  and  voting  on  (i)
 Demand  No.  69  relating  to  Ministry  of  Rural
 Development;(ii)  Demand  No.38  relating  to
 Ministry  of  Food;  (॥)  Demand  Nos.  4  to  4
 relating  to  Ministry  of  Agriculture;  and  (iv)
 Demand  No.9  relating  to

 Ministry  of  Civil  Supplies  and  public
 Distribution for  which10  hours  been  allotted.

 Hon.  Members  present  in  the  House
 whose  cut  motions tothe  Demands  for  Grants
 relating  to  these  Ministries  have  been  circu-
 lated  may,  if  they

 crag
 to  move  their  cut

 tothe  table  with
 serial  numbers  of  the  cut  स  gs se
 like to  move.  Those  cut  motions  only  will  be
 treated  as  moved.

 Four  separate  lists  showing  the  serial

 —
 of  cutmotions  treated as  moved in

 -
 d  ,  he  may

 का हमा बच्छा दरक «  in  the ice  of  the  officers  81
 the  Table  Ukhvout  delay.


